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Pollution due to dust emanating from Raigarh Steel Plant

T1281. DR. BHUSHAN LAL JANGDE: Will the Minister of ENVIRONMENT,
FORESTS AND CLIMATE CHANGE be pleased to state:

(a) whether Chhattisgarh after being named Vananchal is polluted in comparison
to other States;

(by whether due to dust and other pollutants emanating from Raigarh Steel Plant

even during day time environment 1s blurred;

(¢) whether roofs of the houses gather dust and environment gets blurred where

there are cement factories located in Chhattisgarh; and

(dy whether Government will take any stern action to solve this problem of

polluted environment so that polluted environment 1s done away with?

THEMINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) to (d) The Central
Pollution Control Board (CPCB) is monitoring ambient air quality at Chhattisgarh at 10
locations under its National Ambient Air Quality Monitoring Programme. The Ambient
Air Quality data of Chhattisgarh for the period of 2010 to 2012 indicated that the Sulphur
Dioxide is within the National Ambient Air Quality Standards for all monitored cities
i.e. Bhillai, Bilaspur, Korba except for Raipur city which had shown exceedence of the
standard for the year 2010 to 2012. The Particular Matter (PM, ) concentration exceeded
the prescribed standard at all the monitoring locations all the times during 2010-2012.
The CPCB has a network of 580 stations covering 28 States and 5 Union Territories.

As reported by CPCB, there is no plant named Raigarh Steel Plant in Chhattisgarh
However, there are a few iron and steel plant operating in Raigarh area of Chhattisgarh.
These units were inspected by CPCB under Environment Surveillance Squad (ESS).
Directions under Section 5 of Environment (Protection) Act, 1986 were issued to M/s
MPS Steel and Power Ltd., Jamgaon, Raigarh by CPCB on 14.2.2012 to take corrective
environmental measures. Directions under Section 18 (1) (b) of Air (Preventionand Control
of Pollution) Act, 1981 were also issued to Chhattisgarh Environment Conservation Board
by CPCB on 12.3.2010 to direct M/s Jindal Steel and Power Ltd., Raigarh, Chhattisgarh

to ensure compliance.

Further, spreading of cement dust in the vicinity of cement plant has been occasionally
reported. To ensure compliance of the norms, CPCB 1s inspecting industries under its ESS

programme and action is taken against non compliant units.

TOriginal notice of the question was received in Hindi.



